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HousING COLONIES IN DELHI

721. SHRI GULAM MOHAMMAD
BAKSHI : Will the Minister of WORKS,
HOUSING AND SUPPLY be pleased to
state :

(a) whether a number of housing colo-
nies have sprung up in Delhi and Greater
Delhi and how many of these are autho-
rised and others otherwise;

(b) whether housnig schemes have been
given effect to in the said colonies @nd
whether in some of them house construc-
tion has been stopped; and

(¢) if so, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
SUPPLY (SHRI IQBAL SINGH) : (a) to
(c) The information is being collected
and a statement will be placed on the
Table of the House in due course.

SMUGGLING OF STAINLESS STEEL AT
INDO-NEPAL BORDER

722. SHRI MOLAHU PRASAD: Will
the Minister, of FINANCE be pleased to
state :

(a) Whether Government are aware that
there is a big factory of Nepai Govern-
ment situated on the Indo-Nepal- border,
which is manufacturing stainless steel
utensils;

(b) if so, whether it is a fact that all
the utensils manufactured in that factory
are being sold in India through the Cal-
cutta market;
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(c) whether it is also a fact that a huge
quantity of Indian currency :is being
smuggled to foreign countries tbrough Nepal
as a result thereof;

(d) if so, whether Government propose
to check it; and

(e) if not, the reasons therefor ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) Governmert are
aware that there is a factory at Biratnagar
in Nepal manufacturing Staipless Steel
utensils.

(b) Stainless Steel utensils manufactured
in that factory are being impurtcd from
Nepal into India, but the Govcrnment are
not aware whether the entire production of
the factory is being markeied in India
through the Calcutta market. Jo terras of
Indo-Nepal Treaty of Trade acd Trensit,
1960, there is no restriction on such im-
ports.

(c) to (e) There is no restriction on
movement of Indian currencv between India
and Nepal. The Government are nut 2ware
that Indian currency is being smuggled from
Nepal to other countries.

SMUGGLING OF CONTRABAND GOLD
AND Goobs

723. SHRI K. P. SINGH DEO :
SHRI HARDAYAL DEVGUN :
SHRI C, K. BHATTACHARYYA:
SHRI V. KRISHNAMOORTHY :
SHRI GADILINGANA GOWD :
SHRI NITIRAJSiINGH CHAU-
DHARY :
SHRI PRAKASH VIR SHASTRI :

Will the Minister of FINANCE be pleas-
ed to state :

(a) whether it is a fact that there has
been spurt in the smuggling of contraband
goods and gold into India;

(b) whether it is also a fact that only
S per cent of the smuggling is detected by
the Central and State Governments;

(c) whether it is also a fact that silver
ingots and coins of 25 and 50 paise deno-
minations are being smuggled to Persian
Gulf by sea to finance gold and other luxury
goods smuggled into India; and

(d) if so, the action taken by Govern-
ment in this regard ?





